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Sir,

Smti. Jayashree Bora
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Bora,
Presiding Officer, Industrial Trjbunal,

Cachar, Silchar.

Station leave permission.

Lettcr No. fTS.03lZO24l33O dtd. 24.09.2024

No. HC.VI I-3s/ rgggt ??le IA

JL
Dated Guwahati the l0 SeOtemb et, 2024.

Yours faithfully,

With reference to the above, I am directed to inform you that your prayer forstation leave permission, from the evening of 27.Og.2O24 till the morning of30'09'2024, has been granted. The District & sessions Judge, cachar, sirchar, and in hisabsence, the next senior most ludiciar offrcer avairabre at the station sharr remain in charge ofyour Couft and Office in your abscnce.
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l. The Distnct & Sessions Judge, Cachar, Silchar
J Thc project Manager, Gauhati High Coun.
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